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IN THE CENTRAL ADMINISTRATIU@ TRIBUNAL
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A 264/95,
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: AT HYDQRHBAD

| .

. ﬁ ~Dt, of Urder:15-3-95.,
. | o

M.Balachandranpillai '

. | '
_ . i ese Applicant
Vs, l. |
1. Chief Administrative Officer,

Construction), !
Soutn Central Railua

ys ‘Sanchalan
Bhavan, Sec'bad, '

)
l .

|
2, Divisiocnal Railya

. B ﬁ
y Manager (MG), | '
5.C.Railway, Sanchalan Bhavan, |
Sec'bad. . '

! | :I ’i{;‘f
1 l : .
- do The Divisional Enginear (Constructilon)-I,
3.C.Railvay, Sanchaian Bhavan, Sec'bad,
| l
4. Chief Inspector Works (Canstruction),
Sanathnagar, 5.C.Railvay, Sec'bad.

, |
5. The Depot Store Keeper (Construetion)-1,
S.L.Railway, Sanchalan Bhavan, Secib?d.
' |
4es Respondents
. |
3* * 0 » ll
, |
Counsel for the Applicant |

-
.

l ' ‘i: .
Shri P.Krishna Reddy , o L
Cuunsel‘fnr the Respondents
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-

V.
j

Shri N.V.Ramana, Addl.CGSC '

' Il B

* * % | o

CORAM . , ﬂ -

, |
THE HON'BLE SHRI A.U.HARIDASAN |

' |
t MEMBER (3)
. L
| |
THE HON'BLE SHRI A.B.GORTHI v MEMBEﬁ (A)

)
. |
(Order passed by Hon'ble Shri ﬁ.U.Haridasan,
Member (3) ), \
‘ * * * |

l
. . |

: , |
The learned counsel Por the applicant geeks permission to
terts Godur y ! l
withdrauw .

. ; | -
is U.A. to take up the matter wi

th the departmsnty

| | |
Enviting theattention of ‘the suthorities chhcerned tosthe - .y ‘.l
 Ldscisigniof the Bench in DA 545/94., Permission to withdraw,”

-
-

LN 2.




P

i

the application with liberty as afore-said is granted to

the
| .
applicant. The applicatign is dispa:,sad of as withdrawn. No
costs, |
IL ; I
T (A.B.GORTHY) (A} u HARIDASAN) 3 _—
: Member (A) Mamber (3) o Er
& : Dt, 15¢th March, 1995, = TN
Dictated in Open Court,
|
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'a} avl/

e

' Deputy Reglstrar(Judl ) o

|
Copy to:=- L
1.

Chief Administrative DIF%C&I (Canstruction), b@uth
Central Railway, Sanchalmn Bhavan, Sec'bad.

2, Divisional Reiluay

ﬂ-ﬁanmgtﬂr(fﬂ{}) S.C.Railay, Samchalan E
Bhavan, S5ac 'bed. ‘ ‘
3. The Divisional tngxn&mr(ﬁmnstluctlmn) I, S.C Hallway,
Sanchalan Bhavan, Sec'bad, %
4, Chief Inspector :erksitanatructlcn), 3anathn33mr,. \\h
# . - S.C.tailuey, Sec'bad. | ‘
' 5. The Depot Store Kmaplr(tsnstructlmn) I, S.C.Hailuéy,
Sanchalan Bhavan, Sec'bad, ' :
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j
i

i -
One copy to Sri, P, KrishnaRmddy, advocate, CAT, Hyd.

. Ve Ramawa, Addl. CGSC, CAT, Hyd

One cepy to Library, CAT, Hyd. O
9. {Une spare copye. :

7. Une ceopy to Sri.
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- | : !
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IN'THE CENTRAL ADMINIFTRATIVE TAI, '\,
RYDERABAD BENCH '

THE HON'BLE MR.ALY.HARIDASAN ﬁVMEMBER(,}'

AND

THE HON'BLE MR,A,B.G03THI : MEMBIF(A)

®ATED = L T3] g

" ORBERFIUDGEMENT o v
M ALRP-LEPln,

iu-/ .
¢ 4
DA . N7, > G418

Admitted and Ihnterim directions

U
Disposkd of with Directions
Dismissad

Dismissed as withdrawn

" Dismissed for Default.
RejZE}Qd/ﬁrdered _

g arder as to costs,.






